Title: Requests the Central Government to make arrangements to pay the Jute growers the minimum support
price to save
them not to sell their jute at a distress price.

SHRI BASU DEB ACHARIA: The Jute Corporation of India provides a minimum
support price to over two lakh jute growers of our country. But the JCI has
failed to achieve the purpose for which it has been set up. It is because the
Central Government is not providing the necessary assistance to the JCI to
enable it to come to the market and purchase jute direct from the jute growers

of West Bengal, Orissa and Bihar so that the jute growers are not required to

sell their jute at a distress price. Last year also, there was a bumper
production and the JCI could not provide assistance to the jute growers and it
could not purchase the jute direct from the growers. As a result of that, the

two lakh jute growers of our country were forced to sell their produce to
private mill owners at a very low price. The situation has aggravated because

the JCI has supplied jute to a public sector undertaking, the National Jute
Manufacturing Corporation. An amount of Rs.36 crore is due to JCI from NJMC.
As the NJMC is not getting budgetary support from the Government, it is not in

a position to clear the dues of the JCI.

As a result of this, it has given rise to a serious situation in JCI and two lakh jute growers and 1,700 employees
of the JCI are suffering. The Textile Minister is here.
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